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Delhi Quarries declared unsafe 

2919. SHRI JAGDISH PRASAD 
MATHUR: Will   the      Minister      of 
LABOUR be pleased to state. 

(a) whether it is a fact that Delhi 
quarries had been declared unsafe by 
Directorate of Mines and subsequently 
these were taken over by the Delhi State 
Industrial Development Corporation 
(DSIDC) for their safe working; and 

(b) if so, whether it is also a fact that 
the old contractors' system is still 
prevailing therein? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRIMATI 
BAM DULARI SINHA): (a) An order 
under section 22(3) of Mines Act, 1952 
was issued on the 1st May, 1970 by the 
Directorate General of Mines Safety in 
the quarries of Bhati Bajri Mine before it 
was taken over by the Delhi State In-
dustrial Development Corporation 
Limited in October,  1975. 

(b)  Yes, Sir. 

 

 
Proposed Nuclear Power Plants 

2921. SHRIMATI HAMIDA HABI 
BULLAH: Will the PRIME MINIS 
TER be pleased to state the names of 
the places selected for setting up of 
Nuclear Power Plants in various parts 
of the  country in near future? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY ELECTRONICS AND 
ENVIRONMENT (SHRI CHANDRA 
PRATAP NARAIN SINGH): A 
Committee of experts has been set up for 
the purpose and a decision in the matter 
will be   taken 
only after the report of the Committee is 
received. 

Industrial Strikes 

2922. SHRIMATI HAMIDA HABI 
BULLAH: Will the Minister of LA 
BOUR be pleased to state: 

(a) the number of industrial strikes 
witnessed by each state during the 
current year; 

(b) the causes of each strike and other   
relevant details  thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRIMATI 
RAM DULARI SINHA) • 


